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Wit Petition(Civil) No.124/2001 ( For Preliminary Hearing )

CENTRE FOR PUBLI C | NTEREST LI Tl GATN. &ANR Petitioner (s)
VERSUS
H GH COURT OF M P. THR REQ STRAR Respondent (s)

( Wth Appln(s). for directions )

Date : 30/03/2001 This Petition was called on for hearing today.

CORAM :
HON BLE MR JUSTI CE S. P. BHARUCHA
HON BLE MR JUSTI CE DORAI SWAMY RAJU
HON BLE MR JUSTI CE Y. K. SABHARWAL

For Petitioner (s)
M. Prashant Bhushan, Adv.
M s. Sanjeev Kapur, Vishal Gupta, Advs.

For Respondent (s)

UPON hearing counsel the Court nade the foll ow ng
ORDER

We do not think that a PIL is called for. The wit petition
i s dismssed.

. SP1
(N.  Annapur na) (Shel l'y Sengupt a)
Court Master Court Master



